e Reglonal Office-2:
,’.‘. 3rd Floor, Vipin Khand,
m = Gamil Nagar,
Lucknow-226010

Regional Office-2, Barabank! & Sitapur

Notliication Regarding Requiremsnt of Gold Appraiser

Canara Bank requires qualified and trained Gold Valuers
to work in various Branches of Lucknow Regional Office-2,
Barabankl and Sitapur.

Qualification: {1) Ciass 10 passed. (2) Police Verification
Certificate, (3) Experience Certificate from Gold Appraiser
Association, (4) Referenca from two reputed bank customers,
(5) Residence Certificate, (6) KYC..{7) Agelimit 25-85 years.
Last date for receipt of applications: 20.02.2024. For
further Information coptact; 70887 31216 *Conditions apply.
Canara Bank, Regional Office-2: 3rd Floor, Vipin Khand,
ga1, Lucknow-226010. Email: roluck2af@canarabank.com

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation € of the insolvency snd Bankruplcy Board of India
(InsnlwncyRwduﬂonmmbrmmmm)ﬁeguﬂms,mlBl
FOR THE ATTENTION OF THE CREDITORS OF
GARMIB NAWAZ HOTELS PRIVATE LIMITED

18 smt Kania Rani Wio $h, Sublash Chander (Guarantor), Rastu

o wm i . i
§. | Name ol corporata detior GARIE NAWAZ HOTELS PRIVATE LIMITED
% | Dat of Incarporlion ol carparate debtor | 07/11/2008

| Authority under whith sorporsie
dabitot 15 Incorparatad | registersd

2, [Corparate Iaenuty No, f Limited Lisbillty

Identification No. of corparate dablor

ROC, Chandigam

UD1403CH2008PTC031426

ADDRESS! 2977, industrial

5. | Adatress of the regatensd office and REGISTERED
P Area, Phase-IL. Chandgarh

oifice (if any) of Gorpomile deblr

B commencament dats In 001212024
T Estmg&d date of closurs of insohvency . | pe/nara)2s

wr h;:h Hiumar Grove!
Tg} {PAD01 | P-PO00RIIT-20181000

B Nar and registiaton number of e
Inisaivency prefiessionef acting #s inksim
rmeaiifticn profeseonal

5[ Aciress and s of e IFlary Feseohitn | SCO- 818, Znd Floor, NAG Marimafa.

professional, %4 regstared with the Board Chandigah, 160101
Ermanl jk grovere? @gmall.com
70, | Addre=t and =mall 1o be usad lor SO0-816, and Fioor, NAC Manimajs,
sorrespondahce with fha intenm Chandigarh-160101
resolition professional Emall. garihnawaz arp@grsil.com
11, Last datw it of clajirs 23Mzia0z4
12 | Cre=ses of crediars, 21y under chauss (b}
of sub-gesicn (B8) of section 21, sscenaimed | Name tha dasstes)
by the inanm reselunon fat d
‘Names o Meormncy Fofessorai o] 1. MA
e | Fap il difors: | 2. MA
i m ciaza [ Thees namés for eaon GBS 3. NA
14, ‘l} Relaysn Forms and ajvVet link:
1) Distsils of authorized represemiatives https kit gov, nvenhomeidowniosds
are avaiiahies 4l Physical Address: MA

punjab nationol bank |

|
SHOW CAUSE NOTICE Duted 06.01.2024
To, .
(1) Mis Baba Bhuman Shah Ji Rice Mills, (Borrower) Regd Office
Village Tarpbari, Mandl Ladhuka, Fazilka, 152123

2 Sh. Surinder Kymar Sio Sh, Ram Chand, (Partner and Guaramtor)
Village Tarobar, Mand| Ladtuka, Fazilka, 1 52123.

3, Sh, Sandesp Kumar Sio Sh. Tanla Ram, (Partnes and Guarantor)
Village Tarobarn, Kirianwall, Mandi Ladhiuka, Fazliin, 152123,

4,.5h, Khalrat Lal, Sio Sh Msﬂukm.{?annuandcuarmm Village
Tarobari, Kirianwall, Mand Ladhuks, Faziika, 152123,

5. &h. Rajindes Kumar Slo s, Ram Chand, (Guarantor), Village
Tarobari, Mandi Ladhuka, Fazilka, 152123,

& Sk, Subhash Chander Slo Sh, Ram Chand, [Guarantor), Village
Tarohsr Mindi Lodhuka, Fazilkis, 182123,

7 Sh, Kewal Krishan Sfo Sh. Brij Lai, (Guarntor) Village Kalu Wala,
Bauh:!kﬂum..lalahm West, Fazilka,

Wala, Julalabad West,
St Subhash Chander Sio Sh, Sharvan Das, (Guarantor), Baghe ke

fJatalabad West, Fazilka.

10 Sh. Baidev Singh S/o Sh, Daulat Ram, (Guarantor], House No. 49,

Viltage Sahmoo Joian, Tehsli Farozepur.

41. Smt. Vanita Ranl Wio Sh. Surindér Kumar, [Guarantor) Village

Tarobari, Mand| Laghuka, Fazilka-152123

12, Sme Prakash Ranl Wio Sh. Rajinder Kumar,

Yarobari, Mandt Ladhuka, Fazilka-182123,

13, Smt Ravinder Kaur Wio Sh. Sunil Kumar, (Guarantor), Village

Tarcbart, Mangt Laghuka, Fazilks-1 £2123,

14 SmL Sunita Rani W/o Sh. Rakesh Kumar,

Barahdin Wala, Jalalabad West.

15. Smt Krishna Rani Wic Sh. Subihash Chander, (Guamntor}, Village

Taroban, Mand| Ladtiuks, Fazilka-152123,

18, Sh. Sumnil Kumar Sfo Sh. Subhash Chander, (Guarantor), Village

Taroban, Mandi Ladhuks, Faziika-1521 23

17. 8h. Kuldesp Kumar Sio Sh. Tahals Ram, {Guarantor},

Taroban Mand| Ladhuka, Fazilka-152923.

Diear Sir(sMadam(s),

Rag.  Shew Cause for (dentification of Wil default in tha Loan

accaunt of Wis Babia Bhuman Shah.Jl Rice Milia with the Bank.

Please refal lo nolico dated 18.01 2023 Issued by the bark vide

which the avent(s) of willul default porcetved In the captioned laan

account has bean puinted out and you thareby were called Upon (o

rectity the dsfuulls within 10 days of receipt of the saxl natice

However. you fafied/mogiected to take any gclion therela,

The faats of the matter were placed pefora the Committea fof

Idantification of Willul Defsullers 'Identification Commitiee’)

constityliad In consonanca with the RE1 guidelines. Tha Cammittee; in

lls meeting haid on 081 2 2023, after gaing through facts af the matel

& evidince on recerd, has conchided that evenls of defaulls has

occurred n the acseunt which are wiliul snd substantial lociassify vauH

as ‘Willul Defaulter nter alia for the following reasens

Capacity to Pay -

The borower/partnars/guarantors defaulted in paymentirepaymani

oliligation io the Bank sven shough they have capacily 1o pay. As par

CR, NetMeansolthe porrowet {parinars/gusrantors are as uryder -

Amt [in Crore)

{Guarantor), Village

(Guarantor]. Village

Village|

- —

Notica Is heraby glven thal the Nationsl Compamy \.aw Tribura, Changigarh Banch has
orderad the commencament of 8 Corporse insalvency Restltion Process of Lhe Mis
GARIE NAWAZ HOTELS PYTLTD on 00th Februnry, 2024.
ffheaedilmdlfsmmHOTELSPﬂLTﬂ,ammmeMuponwmmﬂ
ihalr claims with prool on or before. Z3rd. February, 2024 o the Intstim Resolution
Professlonal ol e address mentioned agaimst antry Mo, 10

The financial creditors shall submn Mair chams wilh proof by electranic means oy, Al
othar creditnes may subimit ha claims with proof n persan, by postoe by elestroniu means
The submiseion,of proof of clame should be made i pumancs with' Chisgter IV of the
insolvency and Barkupicy Boant of mdla (insolversy Resolulan Process fof Carporata
m;wmmmmw:wmwehmmﬂmmw
cialmform (specified baiow in Nate 1] along Wiih documentary prrfi

Notg:1

Form B: lorciaims by Operational Cradiiors (exoept Workmeas and smpioyees)

Form C: torClaims by Fiancial Creditors

Form GA: for Claims by Financial Crotilors in a Class

Form D: for Claims by & werkman and smployes

Form E: for Claims by Allhorized Renresantalive of Workmen and Employsss
Fomﬁror:hmna-mmwwmmwmmmmmlmm
Claimants should mention contoct detaila In the clgim form so tal any quary
regarding thel clalm can be resolved .
Subrnis&h%dfaiumnmwmddsmaﬂaﬂamwwm. ik

{Jateah Kamar Grover)
Tignm Ressiutin Professianal

I the Matter ol Mis Gart Hawaz Frivam Limss
Risat- o IBBIMMM%T&MMM'

. JAFA vaid Wil 25-10-2024)
Registerad Address: $.C.0 No. B18, 2nd Flusr, NAC,

Manimajrs, Crandigam-180101

Emall for Comespanitance- garbeswaz cirp@gmai.com
Date: 10,02.2024 Eomal regrd. witly 1281 — b grover27 @gemall.com
Place. Chandigari Mobile: 91~ 275821482 81 62160-01508

Name CR dated

—]
s, 1,71 |31.05.201¢ |
Rs, 0.68 |31.06.2018
Rs. 1,42 [31.08.2019
Ra. 1.4% [31.05.2019
Rs. 138 [31.06.2019
Rs 1.27 (31052019

Sh. Surinder Kumar S0 Sh. Ram Chand
Sh. Sandesp Kumar Sio Sh. aR
Sty Khalral L3l /o Sh, Mallu Ram

- Rajinder kumai S/ Sh. Ram Chand
Sh, Subhash Chander 5/o Sh. Ram Chand
Sh Kewal Krishon 5o Sh. Brij Lal

Smi. Kania Rani O/p Sh. Ram Chand

Sh, Su Chander Sharvan Das
Sh =v Singh 5lo Sh. Daulat Ram 7%, 0.05 [21.052019
—Smi Vanits Ran] W/a Sh, Surinder Kumar | Ra, 140 |31.08.2013
Seit Prakash Rani Wio 5h. Rajinder Kumar | Rs. 1.11 31.06.2019
Smi Ravinder Kaur s 1.01 |31.052019
— St Sunjta Rani Wio 56, Rakesh Kumar | Rs. 0.29 [31.05.2019
SmiL Krishna Ram Wio Sh, Thander | Rs 0,40 |31.06.2018

Rs, 0.80 [51,05.2018
Rs. 0.88 [11.052019

Sh, Sunjl Kumar S/o 5h. Subhasn Chandet Rs, 058 [31.08.2019

»

!

HKumar Sio Sh, Tehala Ram Rs. 0.18 |31.06.2018
iphoning of Funds -
Sank has conducted vist of the unit and a5 par Vialt Repart dated
1.1G.2022 the unit is nol running: Stocks were nat avaliable, Boolia
ot svajiable. Plant and Machinery has aleo Hesm dismantisd
nd 1akon oul of the pramises. Itindicates hal parowsr fabdispossd
the 4tocks and, sile pincuetia lidve not boen depetied |r foan
cunt
In case you leel aggrieved by the afaresaid conclumion of the
“Commitize”. you may make @ submisslon/representation. il you 50
sire. within 15 days from the date of recsipl heraof altherto General
Managar. SASTRA Divislon, Srd Fioor, East Wing, Punjak National
nk Haad Office, Secter 10, Dwarka, New Delni-1 1007 S or through
{ Sastra Head Ludhians
ITwe do not receiveany Sghmuainrvtspwmn ol yours; it would
he daemad that you bave nothing Io say in your defence aganst the

hejw |\ ssaa

#7 29HNUNLY
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